FI TEM NO. 102(P. H. ) (M) COURT NO. 8 SECTION | 1B

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NQ(s). 984 OF 2010
KRl SHNAPPA & ORS. Appel | ant (s)
VERSUS
STATE OF KARNATAKA BY BABALESHWARA P. S. Respondent ( s)
(Wth appln(s) for bail and office report )

W TH SLP(CRL.)...CRLMP NO. 23190 of 2011

Date: 11/07/2012 This Appeal /petition were nentioned today.

CORAM :
HON BLE MR JUSTICE H. L. DATTU
HON BLE MR JUSTI CE CHANDRAMAULI KR. PRASAD
For Appellant(s) M. T. S. Doabi a, Sr.Adv.
Dr. Sushil Bal wada, Adv.
Ms. Raj ani K. Prasad, Adv.(Mentioned by)
for Ms. Abha R Sharma
For Respondent (s) Ms. Anitha Shenoy, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

As requested, not for today(1l.07.2012) and tonorrow
(12.07.2012).

(G V. Ranana) (Vi nod Kul vi)
Court Master Court Master



